SCHEDULE |

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SCORPIO TELEVISION INDIA

PRIVATE LIMITED

1 Name of corporate person SCORPIO TELEVISION INDIA
PRIVATE LIMITED
2 Date of incorporation of corporate person 12/05/2006
3 Authority under which corporate person is incorporated/ | The Registrar of Companies, Mumbai
registered
4 Corporate Identity Number of corporate person U92131MH2006PTC301048
5 Address of the registered office and principal office (if | Star House, Urmi Estate, 95 Ganpatrao
any) of corporate person Kadam Marg, Lower Parel (W), Mumbai
- 400013
6 Liquidation commencement date of corporate person 03" October, 2023
7 Name, address, email address, telephone Number and the | Ms. Kala Agarwal.
registration number of the liquidator IP Registration No: IBBI/IPA-002/IP-
N00841/2019-2020/12734
Address: 801, Embassy Centre, Jamnalal
Bajaj Road, Nariman Point, Mumbai-
400021.
E-mail:pcskalaagarwal@gmail.com
Mobile: 07021597117
8 Last date for submission of claims 01 November, 2023

Notice is hereby given that the Scorpio Television India Private Limited has commenced Voluntary
Liquidation on 03" October, 2023.

The stakeholders of Scorpio Television India Private Limited are hereby called upon to submit a proof of
their claims, on or before 01* November, 2023 to the liquidator at the address mentioned against Item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

KALA
AGARWAL

Ms. Kala Agarwal

IP Registration No: IBBI/IPA-002/1P-N00841/2019-2020/12734

Date: 04" October, 2023
Place: Mumbai
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FoERM A : Notice is hereby. given that the Certificate(s) for the under mentioned Equity Shares of the
PUBLIC ANNOUNCEMENT Company : ULTRATECH CEMENT LTD have been lost / misplaced and the holder(s) /
(R '(\’“ 14 of the Insolvency and p Bozard7of India %urd%aset;((s)) of the said Equity Shares have applied to the Company to issue duplicate Share
/oluntary Liquidation Process) Reg i 017) ertificate(s).
FOR THE ATTENTION OF THE STAKEHOLDERS OF SCORPIO TELEVISION INDIA PRIVATE LIMITED ény Pefsogt‘:;‘l% ha'st:m%a(i)'% in cleimsl}ecz‘fé mﬁﬁ?idtﬁhﬁs S?W:gel%‘fe the sa'“‘erovg;hedmtz
ompany egis! ice within 21 days from this date else mpany will p!
§ Nome of Corperai POl SCORPIO TELEVISION INDIAPRIVATE LIMITED | |issue duplicate ceriificate(s)to the aforesaid applicants withoutany furtherintimation.
2 Detaofincorporétonof corporete persen. 12008006 S  Name of the Sharsholder| Folio No. | Certicate No{ DistFrom | Dist To | No.of Shares
3 Authority :g;lder which corporate person is The Registrar of Companies, Mumbai 1 | UJWALA 0 21714915| 31714994 80
incorporated! registered 0563864
4 Corporate Identity Number of corporate 192131MH2006PTC301048 Total PURUSHOTTAM SHAYE 30
person ;
; 3 s : of Shareholder(s)- Name and Registered Office address of Company :
5 Address of the registered office and principal | Star House, Urmi Estate, 95 Ganpatrao Kadam Marg, IName Pray ¥
office (ifany) of corporate person Lower Parel (W), Mumbai-400013 UJWALA PURUSHOTTAM BHAVE Ultratech Cement Ltd, "B' Wing, Ahura Centre,
ek kel kel 4 i Dated : 04-10-2023 2nd Foor, Mahakali Caves Road, Mumbai, Meharashira, 400093

6 Liquidation commencement date ‘of corporate |{03rd October, 2023
person
7 Name, address, email address, telephone

Ms. Kala Agarwal.

Nurmnber and the registration number of the
liquidator

|P Registration No:
|BBI/IPA-002/IP-N00841/2019-2020/12734

CHANGE OF NAME

Address: 801, Emb: Centre, lal Bajaj
Road, Nariman Point, Mumbai- 400021.
E-mail:pcskalaagarwal@gmail.com

Mobile: 07021597117

8 Last date for submission of claims 01st November, 2023

Notice is hereby given that the Scorpio Television India Private Limited has: commenced Voluntary
Liquidation on 03rd October, 2023.
The stakeholders of Scorpio Television India Private Limited are hereby called upon to submita proof of
their claims, on or before 01st November, 2023 to the liquidator atthe address mentioned againsttem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders §.
may submitthe proof of claims in person, by postor by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/

I, Jayanta Kumar Basu residing
at PO - Bansdroni, PS -
Bansdroni, Kolkata - 700070
declare that Jayanta Kumar
Basu and Basu Jayanta Kumar
is the same and one identical
person vide affidavit dated
29.09.2023 before Metropolitan

Date:04th October, 2023 Ms. Kala Agarwl Magistrate Calcutta.
Place: Mumbai IP Registration No: IBBIIPA-002IIP-N00341/2010-2020112734 o
L NOTICE
HOUSING DEVELOPMENT FINANCE CORPORATION
LIMITED

Regd. Office: Ramon House, H T Parekh Marg, 169, Backbay Reclamation, Churchgate,

Mumbai-400 020

NOTICE is hereby given that the certificate for the undermentioned securities of the

Company has been lost/misplaced and the holder of the said securities/applicant has

applied to the Company to issue duplicate certificate.

Any person who has a claim in respect of the said securities should lodge such claim with

the Company at its Registered Office within 15 days from this date, else the Company will

proceed to issue duplicate certificate without further intimation.

Name of the holder | Kind of Securities & | No. of Securities

: face value
Equity & Rs 2/- each

Distinctive Numbers

-6979236-6982535
B S Srikrishna
Name of holder/ Applicant

B S Srikrishna 3300
Place: BENGALURU

Date: 02/10/2023

NESTLE INDIA LIMITED

. (CIN:L1 5202DL1959PLC003786)
Regd. Office: 100 / 101, World Trade Centre, Barakhamba Lane, New Delhi-110 001
Email: investor@in.nestle.com; Website: www.nestle.in; Ph: 01 1-23418891

FOR THE ATTENTION OF EQUITY SHAREHOLDERS OF THE COMPANY

Transfer of Equity Shares of the Company to the Demat Account of Investor Education
and Protection Fund (IEPF) Authority

This Notice is published pursuant to the provisions of the Companies Act, 2013, and the Investor Education
and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 read with the relevant
circulars and amendments thereto (1EPF Rules'), that the shareholders concerned are being informed by the
Company regarding transfer of their shares to the Demat Account of IEPF Authority in accordance with the
|EPF Rules, in case they do not encash any of their dividend(s), which remains unpaid/unclaimed for last
seven consecutive years, by the next due date of transfer i.e. 9" January 2024. The details of such
shareholders including their name and folio number or DP-Client ID number are available on the Investors
Section of the Company's website www.nestle.in.

Sub.:

For the shares/dividends already transferred to IEPF Authority, the shareholders can claim such
shares/dividends by making an online application tothe |IEPF Authority in Form IEPF-5, as prescribed under
the IEPF Rules and the same is available along with all details at IEPF website www.iepf.gov.in.

e
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CLASSIFIEDS

HOLY Spirit Thou who

makes me See
Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget

" the Wrongs that is done

unto me and who is in
all instances of my life
with me 1 in this short
Dialogue want to thank
you for everything and
confirm once more that
| do not want to be
Separated from you, no
matter how great the,
material desire may be
| want to Be with you
and my loved ones in
your perpetual glory
forever Amen - ZDS

0070866177-1

“IMPORTANT”

\Whilst care is taken prior to acceptance of
advertising copy, it is nat possible to verify
#ts contents. The Indian Express Limited
cannot be held responsible for such
contents, nor for any loss or damage
incurrad a6 a result of transactions with

P or dividual
advertising in fts newspapers of
Publications. We therefore recommend that
readers make necessary inguiries before
sending any monies of entering into any
agreements with advertisers of atherwise
acting on an advertisement in any manner
whatsoever. Registered letters are not
accepted in response to box aumber
advertisement.”

For
Advertising in

TENDER PAGES

Contact
JITENDRA PATIL
Mobile No.:
9029012015
Landline No.:
67440215

THIS IS A PUBLIC ANNOUN(
ACQUIRE, PURCHA
INITIAL PUBLIC OFFERING
THE SEC
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